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SHRI S. M. BANERJEE : Conversion
of the Press Trust of India and other news
agencies into a Corporation was dclayed
because they were trying to bring a legis-
lation for supposed to be diffusion of owner-
ship and control of newspapers. I would
like to know as to why there is the delay,
why conversion of the PTI into a public
corporation is being delayed though there
was a clear recommendation by the Press
Council.

SHRI I. K. GUJRAL : The Press Council
made no such recommendation to us.

SHRI S.M. BANERJEF : It was the
recommendation of the Press Commission
that the PTI should bc taken over and
converted into a corporation. This
House was told by Shrimati Nandini
Satpathy when she was the I & B Minister
that this was delayed because of this Bill.
T want to know why the Bill is being delayed
now.

SHRI I. K. GUJRAL : The Press Com-
mission did suggest and some steps were
taken in the past in the light of the Press
Commission’s report also. Wc have also
felt that some further action is needed
and as part of this Bill we will deal with
News Agencies also.
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SHRI PARIPOORNANAND PAIN-
ULI : The Ministr has rightly said and
the working group of the Planning Com-
mission long ago had recommended that
in the backward arcas they should set up
new industries. How is it that during
the yeai 1969-70 and 1970-71, only 91
industries arc set up in the backward
and the tribal arcas out of a total of 752
industries sct up during this period?

SHRI SIDDHESHWAR PRASAD:
Location of industries in the backward
areas is going up in 1969, 17 licences were
given for setting up of industries in back-
ward areas : in 1970 this figuie went up
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to 59 and in 1971 it went up still further
to 76.
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SHRI R.S. PANDEY : This is a re-
flection on you. You arc the Speaker;
you come from Punjab: Punjab is not a
backward area.

MR. SPEAKER : Persons cstablish-
ing industries are still backward; it is
suffering because of that. I am sorry [ am
also participating in the discussion. ...

SHRI SIDDHESHWAR PRASAD
Punjab is onc of the most advanced and pro-
gressive States in the world, 1 should say.
The per capita income of Punjab is the
highest in the whole of India.

MR. SPEAKER : It is not because
of your industry ; it is due to our own
industry ; we arc hard-working people.

SHRI RS. PANDEY :
most industrious, Sir.

Punjabis are

DR. MAHIPATRAY MEHTA : Huge
capital is lying idle which came from the
refugees from Africa in the backward dis-
trict of Kutch in Gujarat. What is it that
Governmen! wants to do to utilise this
capital for the industrial development of
that area ?

SHR1 SIDDHESHWAR PRASAD
It is a scparatc question.

SHRI D.N. TIWARY : The hon. Minis-
ter has given the figures of industries estab-
lished in backward areas. North Bihar
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is the most backward area. May 1 know
how many industries were set up there
during the last 10 years ? Except Barauni
refinery there is no industry in the seven
districts of North Bihar. May I know
whether any steps arc being taken to set
up industrics there and il so, what are the
steps ?

SHRI SIDDHESHWAR PRASAD
I do not have the details. After the coming
into being of the backward area scheme.
certain new industrics in the backward
districts of North Bihar havo been licensed.

SHRI- D.N. TIWARY I don't sec
any activity therc in opening up of any
new industry.

SOME HON. MEMBERS rose—

MR SPEAKER : Fvery gentleman who
is standing is under the impiession that he
is alone sthnding. He does not know
that so many othcis are standing also.
How is it possible to accommodate so
many people ? I will pick up onc from
backward arca, Shri Mohanty.

SHRI SURENDRA MOHANTY
Has there been any shift in the policy of
industrialisation of the backward areas
in view of Mr. Subramaniam's packagc
plan for backward areas ? If so, what
are the broad features of that change in
policy.

SHRI  SIDDHESHWAR PRASAD :
We are laying more and more emphasis
on the development of the backward dis-
tricts and also areas which are backward.
Such areas are spotted out and project
reports are prepared..............cocciiieiiieees

SHRI SURENDRA MOHANTY
My question is being evaded. | asked a
specific question. Is there going to be a
shift in the policy of industrialisation of
the backward districts and backward areas
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in view of Mr. Subramaniam’s admitted
‘package plan' which is in contradiction
of the earlier scheme of development of
backward areas ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE &
TECHNOLOGY (SHRI C, SUBRAMA-
NIAM): There is no change in the industri-
alisation programme. But my idea s
this, namely that pushing in a few industries
alone would not bring up the backward
arcas and make them forward with re-
ference to the large masses of the people.
Therefore, if we take into account the lagre
masses of the people, the package progra-
mmes will have to be taken up, and that
is being worked out.

SHR1 SURENDRA MOHANTY
Is that his subjective assessment, or is it

guided by any objective considerations?
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SHRI B.P. MAURYA : My question
has not becn answered. Will it be the
policy of Government to allocate the funds
on the basis of the backward aicas and the
population of the Scheduled Tribes? Let

him say ‘Yes' or ‘No'.
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SHRIC. SUBRAMANIAM : As far as
financial allocation by Government is con-
cerned, that would be only with reference
to public sector projects. But public sector
projects are only in the heavy industries area
and their number is limited. Thereforc,
generally, it has got to be a case of pushing
the private sector to these backward arcas
as much as possible, and allocation of
specific funds does not arise. But 1 do
agree that in spite of all our efforts to have
more industrialisation in backward areas,
for want of the infra-structure and other
facilities there, even with all the induce-
ments, industrialisation is not taking place
as much as would like it to. But we shall
make all efforts to provide this infrastruc-
ture at least in certain key areas in the back-
ward districts and see that some industries
come up there.
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SHR1 C. SUBRAMANIAM : The hon.
Member is pleading on behalf of the Adi-
basis. These industrics certainly are not
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going to provide any employment oppor-
tunities for the Adibasis, because these
require highly trained men, particularly
the refineries and other sophisticated indus-
ties. In the name of Adibasis, certainly
they can claim industrics, but certainly it
would not be for the benefit of the Adiba-
sis themselves. Therefore, it has got to
be a programme of giving proper train-
ing to the Adibasis and also taking up
industries which would benefit them and
which would give employment potential
to them more than a question ol pushing
rhese  sophisticated industries there.

SHRI VIRBHADRA SINGH : How
many licences have been issued for setting
up industries in the private or public sector
in Himachal Pradesh and in the UP Hills.
which the hon. Minister knows arc very
backward arcas industrially, and  will
Government  give special attention to in-
dustrialisc these areas ?

MR. SPEAKER : That is a very specific
question.  If the hon. Minister is prepared
w answer, | have no objection.

SHR]  SIDDHESHWAR PRASAD
1 would require notice for it.

DR H.P. SHARMA : The reply states
very clearly that it is the accepted policy
of Government to give preferential treat-
ment to backward areas, subject only to
condition, namely that the techno-
economic  conditions would be feasible.
There is a very specific case of shifting
of the oil refinery from Sawoi Madhopur
to Agra. Sawoi Madhopu is a backward
district and the population there is Sche-
duled Tribe. There are no problems of
techno-economic  feasibility.  Even  then,
why was the decision taken to shift it from
Sawoi Madhopur to Agra. Would Govern-
ment reconsider the decision ?

SHRI C. SUBRAMANIAM : This
question should be put to the Petroleum
and Chemicals Ministry.

onc
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SHRI KRISHNA HALDER : Ban-
kura and Purulia are tow backward dis-
tricts in West Bengal inhabited by Sche-
duled Tribes. May | know whether Go-
vernment is going to open ncw factories
in these two districts ”

SHRI SIDDHESHWAR PRASAD
The main question relates to Rajasthan.
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SHRI C. SUBRAMANIAM : Hon.
Members do not expect us to have figures
in respect of all the districts in the whole
of India. If the hon. Member is interest-
ed in these two districts, either he can write
to me and | shall give him the information,
or he can put a separale question.

Joint Sector for rapid Industrializa-

tion
*332. SHRI S.R. DAMANI : Will the
Minister of INDUSTRIAL DEVELOP-

MENT AND SCIENCE AND TECHNO-
LOGY be pleased to state :

(a) whether any policy has been evolved
to implement the concept of  joint-sector
for rapid industrialization ;

(b) if so, the broad outlines thercof;
and

(¢) if not, when a clear cut dec
be taken to remove the uncertaintics in
the investment climate 7

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI  SIDDHESHWAR PRA-
SAD ) : (a) to (¢) . A statement 15 laid
on the Table of the House.

Statement

To secure the rapid growth of indus-
tries ina manncr  consistznt  with
national needs and public intorest, the
Industrial Licensing Policy of the Govern-
ment announced in February, 1970 envi-
sages the coneept of the Joint Sector through





